
ORISSA HIGH COURT

FILING REPORT AS ON :26/04/2025

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL OF PETNR./APPEL PS/ LOWER COURT CASE E-Filing No

1 D-MACA/17282/2025 D.M., NEW INDIA ASSUARNCE CO. LTD.,KORAPUT RAMANI RANJAN MOHANTY  / /

VS VS ()

SHANTIMANI SUNA //
2 D-MACA/17285/2025 R.M., NEW INDIA ASSURANCE CO. LTD.,KHURDA PRASANTA KUMAR MAHALI  / /

VS VS ()

SURENDRA BEHERA //
3 D-MACA/17291/2025 SBI GENERAL INSURANCE CO.LTD., BBSR SOMNATH ROY  / /

VS VS ()

PHULA BASKEY //
4 D-MACA/17292/2025 M/S. NEW INDIA ASSURANCE CO.LTD. SOMNATH ROY  / /

VS VS ()

GOPINATH SENDHA //
5 D-WA/17277/2025 STATE OF ODISHA SASWAT DAS, A.G.A  / / LOD20240000194C202500211

VS VS ()

NARAYAN NAG //
6 D-WA/17278/2025 STATE OF ODISHA SASWAT DAS, A.G.A  / / LOD20240000194C202500212

VS VS ()

PUSPAMITRA PANDA //
7 D-WA/17279/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A  / / LOD20240000200C202500218

VS VS ()

ANNAPURNA SWAIN //
8 D-WA/17280/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A  / / LOD20240000172C202500207

VS VS ()

PRASANNA KUMAR PRADHAN //
9 D-WA/17281/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A  / / LOD20240000200C202500220

VS VS ()

BIJAY KUMAR BISOI //
10 D-WA/17283/2025 CHAGALI BEHERA NILAMADHAB SARKAR  / /

VS VS ()

SUBASH CHANDRA BEHERA //
11 D-WA/17286/2025 STATE OF ODISHA PRAVAT KUMAR PANDA, A.S.C  / / LOD20240000172C202500208

VS VS ()

TUSAR RANJAN SATAPATHY //
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12 D-WA/17287/2025 STATE OF ODISHA SATYABRATA MOHANTY, A.G.A  / / LOD20240000200C202500219

VS VS ()

HEMANTA NAIK //
13 D-WA/17288/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A  / / LOD20240000172C202500209

VS VS ()

SUDARSAN SAHOO //
14 D-WA/17289/2025 STATE OF ODISHA SASWAT DAS,A.G.A  / / LOD20240000194C202500215

VS VS ()

MADAN NAIK //
15 D-WA/17290/2025 STATE OF ODISHA CHANDRAKANTA PRADHAN,A.G.A  / / LOD20240000194C202500214

VS VS ()

CHAITANYA SAHU //
16 D-WP(C)/17284/2025 ANITA PANDA PRONOY MOHANTY  / /

VS VS ()

SASANKA KUMAR NISANKA //
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ORISSA HIGH COURT

MISC CASES FILED on :26/04/2025

SL. FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL E-FILING NO
NO.  CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL IA NO

1 D-CONTC/22503/2024 PRAMOD KUMAR PANDA

CONTC/4271/2024 MP 172/2025

2 D-RVWPET/16200/2025 PINTU SWAIN RAJAKISHORE SAHOO

RVWPET/       /    MP 193/2025

3 D-CMAPL/354/2019 EXE.ENGNR.(ELECTRICAL),NESCO ADV.

CMAPL/354/2019 MP 246/2025

4 D-ABLAPL/1301/2024 BINOD PANAKA NIRANJAN MAHARANA

ABLAPL/1100/2024 MP 909/2025

5 D-MACA/17285/2025 R.M., NEW INDIA ASSURANCE CO. LTD.,KHURDAPRASANTA KUMAR MAHALI

MACA/       /    MP 1147/2025

6 D-MACA/17285/2025 R.M., NEW INDIA ASSURANCE CO. LTD.,KHURDAPRASANTA KUMAR MAHALI

MACA/       /    MP 1148/2025

7 D-MACA/17291/2025 SBI GENERAL INSURANCE CO.LTD., BBSRSOMNATH ROY

MACA/       /    MP 1149/2025

8 D-MACA/17292/2025 M/S. NEW INDIA ASSURANCE CO.LTD. SOMNATH ROY

MACA/       /    MP 1150/2025

9 D-CRLMC/2480/2025 MANISH AGARWAL DEVASHIS PANDA

CRLMC/338/2025 MP 1187/2025

10 D-WA/17277/2025 STATE OF ODISHA SASWAT DAS, A.G.A

WA/       /    MP 2209/2025

11 D-WA/17277/2025 STATE OF ODISHA SASWAT DAS, A.G.A

WA/       /    MP 2210/2025

12 D-WA/17278/2025 STATE OF ODISHA SASWAT DAS, A.G.A

WA/       /    MP 2211/2025

13 D-WA/17278/2025 STATE OF ODISHA SASWAT DAS, A.G.A

WA/       /    MP 2212/2025

14 D-WA/17278/2025 STATE OF ODISHA SASWAT DAS, A.G.A

WA/       /    MP 2213/2025

15 D-WA/17279/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2214/2025

16 D-WA/17279/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2215/2025

17 D-WA/17280/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2216/2025

18 D-WA/17280/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2217/2025

19 D-WA/17281/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2218/2025

20 D-WA/17281/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2219/2025

21 D-WA/17289/2025 STATE OF ODISHA SASWAT DAS,A.G.A

WA/       /    MP 2220/2025

22 D-WA/17289/2025 STATE OF ODISHA SASWAT DAS,A.G.A

WA/       /    MP 2221/2025

23 D-WA/17286/2025 STATE OF ODISHA PRAVAT KUMAR PANDA, A.S.C

WA/       /    MP 2222/2025

24 D-WA/17286/2025 STATE OF ODISHA PRAVAT KUMAR PANDA, A.S.C

WA/       /    MP 2223/2025

25 D-WA/17290/2025 STATE OF ODISHA CHANDRAKANTA PRADHAN,A.G.A

WA/       /    MP 2224/2025

26 D-WA/17290/2025 STATE OF ODISHA CHANDRAKANTA PRADHAN,A.G.A
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WA/       /    MP 2225/2025

27 D-WA/17287/2025 STATE OF ODISHA SATYABRATA MOHANTY, A.G.A

WA/       /    MP 2226/2025

28 D-WA/17287/2025 STATE OF ODISHA SATYABRATA MOHANTY, A.G.A

WA/       /    MP 2227/2025

29 D-WA/17288/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2228/2025

30 D-WA/17288/2025 STATE OF ODISHA BIMBISAR DASH, A.G.A

WA/       /    MP 2229/2025
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